GOVERNMENT OF INDIA
MINISTRY OF INFORMATION AND BROADCASTING

RAJYA SABHA

STARRED QUESTION NO. *93
TO BE ANSWERED ON 10.02.2022

JOURNALIST WELFARE SCHEME

*93 PROF. MANOJ KUMAR JHA :

Will the Minister of INFORMATION AND BROADCASTING be pleased to state:

(a) the total number of beneficiaries who have been given financial assistance since

2017 under the Journalist Welfare Scheme;
(b) the total amount sanctioned from the fund since 2017, year- wise; and
(c) whether Government intends to sanction ex-gratia financial assistance to the family

members of the journalists who died on Covid duty and the details thereof?

ANSWER

THE MINISTER OF INFORMATION AND BROADCASTING; AND
MINISTER OF YOUTH AFFAIRS AND SPORTS
(SHRI ANURAG SINGH THAKUR)

(a) to (c): A statement is laid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) to (c) OF THE
RAJYA SABHA STARRED QUESTION NO. *93 TO BE ANSWERED
ON 10.02.2022 ON JOURNALIST WELFARE SCHEME

(a) Since 2017, financial assistance under the Journalist Welfare
Scheme has been provided in 247 cases.
(b) Details of amount sanctioned from the fund under the Journalist

Welfare Scheme since 2017 is given as under:

Year Amount
Sanctioned
(in Rs. lakh)
2017-18 39.38
2018-19 99.99
2019-20 115.25
2020-21 260.00
2021-22 606.51
(till January,
2022)

(c) The Government undertook a special drive for providing financial
assistance to the families of journalists who succumbed to COVID-19.
On the basis of applications received by the Press Information Bureau
and which fulfill the criteria laid under the Journalist Welfare Scheme
(JWS), a sum of Rs. 6.15 crore has been approved during the financial
years 2020-21 and 2021-22 for financial assistance @Rs.5,00,000/family

to the families of 123 journalists who died due to COVID-19.
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A 10.02.2022 F T WHT dRIfFd T &. *93 & N (F) ¥ (M) F Ical A
sfeaf@a [avor

(F): 2017 &, TIHR HAUT THHA & dgd 247 AT #H [&cdg qgIar & 715 g

(@): 2017 & YFhR FHoA0T ThH & dod A & Tieha TR HT AR 3H THR &

a¥ TiFd TR (@ 3. H)
2017-18 39.38
2018-19 99.99
2019-20 115.25
2020-21 260.00
2021-22 606.51

(SFeTadT, 2022 aF)

([): TWHR o HIfAs-19 T F dlel TIRRI & IRART Hl AT TeIar ¢ & forw
ey AT TarT ATl 9T AT FRTET P GO G H YR W AR 77961
HedI0T THH (ASsegUH) & ded AlGs T e W, HfAs-19 & &G are 123
IR & IRERT & e a¥ 2020-21 31k 2021-22 & g wfa aRar 5,00,000
T e ¥ 6.15 I3 . # ey FerIar AT #1718 Bl

* % % ¥
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Al AT GHR ST : WX, $7h A A Ol G Aredg R fQhr 81 My first
supplementary to the hon. Minister is this. What measures has the Government
taken to control online organised harassment against women journalists and to
dismantle the abusive eco-system that targets them because of their work ?

DR. L. MURUGAN: Sir, we have Journalists' Welfare Scheme. The hon. Member's
qguestion is about online harassment against women journalists. Online harassment is
under IPC. Itis a State subject. The States have to take appropriate action regarding
this.

PROF. MANOJ KUMAR JHA: Sir, | am amazed at the audacity of the hon. Minister. |
salute him. My second question is this. In September 2021, the Government
constituted a Ten Member Committee to review the guidelines of Journalists' Welfare
Scheme and to submit the report in two months. Would the hon. Minister like to
inform the House about the Committee report, in detail ?

DR. L. MURUGAN: Sir, what the hon. Member has said is right. On September,
2021 the Government constituted a committee to review the existing guidelines of
the Journalists' Welfare Scheme. The Committee also submitted the report to the
Government. We are exploring it.

oY ST : g 35T R S|

it 301 fig ¢ IR, fSacy 3R B¥gd Account @1 monitoring Bl & 3R ARSIl
journalists @1 W ITd HEl T3 Bl AW I H UH 9gd &1 IRS =T 7 T Ul
statement &1 fh ed Tt | BT U8d B S Fhd &, SAA BRISI ANN Bl
Wﬁ%g‘s‘%l 9 UHR & statement DI block HRAT AMYI H AT H3T ST 4
ST AT &b I ST account 1 & block BNA? ... (FAHH). ..

SN UG : ©IST, WSl ... (). .. ©IIST, 39T J g7 9 B ... (SFGLIH). ..
AT 5241 ST ... (TaeTe). ..

DR. L. MURUGAN: Sir, the Member has asked a very good question.
...(Interruptions)....

MR. DEPUTY CHAIRMAN: Nothing is going on record except the Minister's reply.
...(Interruptions)....
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DR. L. MURUGAN: In the Digital Ethics Code, we have a three-tier mechanism
system. In this three-tier mechanism, there is self regulation, there is the self-
regulatory body and an Inter -Departmental Committee (IDC). In that
Inter-Departmental Committee, we are taking action against that. So, as per the
norms, we will initiate action against fake news and we will take action against those
who write against the sovereignty of the nation.

St STUTIT : AT AR S S

i TR ST 2 R, H 317Uk A1 o H3] Helad I W BT AT (&b aeid H a2
H "THABR HedTvl Ao - Isdl § Fars © | S B I8! 2 AR 59 Aor1
& TBd DIFTS HEMRT & FHI ST IaTT aTel TFBRI DI AT R T 57

DR. L. MURUGAN: Sir, it is a very good question. We are very much concerned
about the journalists' welfare. That is why during Covid-19, we conducted a special
drive for the journalists who lost their lives. We wanted to support their families. We
have received 123 proposals from the journalists. All 123 proposals of the journalists
have been accepted. We have released an amount of Rs. 6.15 crores to the
concerned families. The State-wise report is also there with me. | can share this with
the hon. Member. Thank you.

Nt ST : S1. BINT @ Sf... (FEUF)... &S, ST, GBI @H ...
(FAYT).... 3T T9H P I <, ©oll...  (FAUM)... I T I8 2 ¢ 3R 39
TP G BT aER W TSI T IZ ... (TITH)....

DR. FAUZIA KHAN:  Mr. Deputy Chairman, Sir, | want to ask the hon. Minister
whether any action has been taken under the Journalists Welfare Scheme on the
issue of exclusion of names of journalists who had died because of COVID-19,
particularly in Assam, about which the Guhawati Press Club has also expressed
regret. Why were their names excluded ?

DR. L. MURUGAN: Sir, we had received 123 proposals from the PIB and we had

accepted all of them. And, we have paid the amount of compensation, in respect of
all the 123 proposals, to the tune of rupees 6.15 crores.
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31t SUHTART : IZe TR 94, ST AT fgdat Sil, AT Aawn Srguird| &0t
EREISES

*04. [The questioner was absent. |
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